BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE — AT CHENNAI

Application No. 64 of 2020

V. Rajesh,
Representative of residents of Rama Reddy Palayam,
No.73, Ward No.13, Rama Reddy Palayam,
Minjur Selection Grade Town Panchayat, -
Thiruvallur District — 601203.
... Applicant

— Versus —

1. Union of India,
rep. by its Secretary,
Ministry of Environment, Forest & Climate Change,
Jorbagh, Lodhi Colony, New Delhi — 110003.

2. Tamil Nadu Pollution Control Board,
rep. by its Member Secretary,
Anna Salai, Guindy, Chennai — 600032.

3. State of Tamil Nadu,
rep. by its Chief Secretary,
Fort St. George, Chennai — 600009.

4. State of Tamil Nadu,
rep. by its Principal Secretary,
Environment & Forests Department,
Fort St. George, Chennai — 600009.

5. State of Tamil Nadu,
rep. by its Secretary,
Public Works Department,
Fort St. George, Chennai — 600009.

6. State of Tamil Nadu,
rep. by its Secretary, —
Municipal Administration & Water Supply Department,
Fort St. George, Chennai — 600009.

7. Minjur Selection Grade Town Panchayat,
rep. by its Executive Officer,
No.29, Bakthavatchalam Street,
Minjur — 601203. Thiruvallur District.

(%

EXECUT! E OFFICER
MINJUR TOWN PANCHAYAT
THIRUVALLUR DISTRICT



case from the records available. I am filing this Status Report on behalf of

Respondent No.7.

2. 1 refer to the order dated 24™ May 2022 passed by this Hon’ble Tribunal
andsubmitting the further status report in order to comply with the directions
issued.On 20% May 2020, District Collector, Thiruvallur sent a letter to the
Commissioner of Land Administration requesting for alternative of land in order to
establish resource recovery park. Land previously allocated was a “Meikkal
Poramboke”. The District Collector further recommended that Minjur Town
Panchayat to establish Resource Recovery Park at Kalpakkam Village, in an extent of
1.19.0 hectares for alternative of land at Kolur village to the similar extent as Meikkal
Proamboke.On 27.06.2022, District Collector notified the Director of Animal
Husbandry instead of “Meikkal Porambok” land in Kalpakkam, has been allocated in

Kolur village to an extent of 1.19.0 hectares.

3. I respectfully submit that, on 20 May ouf Town Panchayat entered into an
agreement Baby Bala Trading Company to collect, segregate plastic waste (multilayer
plastics, recyclable plastics, beverage canteen and other plastic waste materials )and
combustible fractions (chappals, cloth, bags, plastic covers, glass, reccine, thermacol )
which are not classified as hazardous waste materials by State Pollution Board or any

other competent authority and transport to authorized processing units (Co -
Processing and Recycling) /\B}

EXECUTIVE PFFICER
MINJUR TOWN PANCHAYAT
THIRUVALLUR DISTRICT
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CENTRE FOR ENVIRONMINTAL STUDILS
ANNA UNIVERSITY, CIHENNAL2S,

O 4914442235 90091 G011

Dr. 5. KANMANI, B.E., MLE., PI.I). Foxe $91-44-2235 4717
.’:f"ﬁ':“ff’, i{{ i ff'f"'_”—" Eall :s!{:u_uunni?f, h_nlm;cil /i)
Lr.No.093/DIR/CES/ Minjur Town Panchayat /2022-22 Date 73 7077
To

The Execulive officer,
Minjur Town Panchayat

29, Bakthavachalam Street,
Minjur - 601 203
Thiruvallur Districl.

SirfMadam,

Sub: CES~ “Solid Waste Management - Minjur Toun  Panchzyat — f’ Z
of Legacy waste al R R Palayam dumpsitz of Minjur Town Pascozyz

Completion Report- Reg.
Ref, Your letter No0.090/2021/A1 dated: 2£.07.2021

repbery

With reference to the above, please find enclosed 3 copizs of Completion Report <7

*Solid Waste Management- Biomining of Legacy waste at RR Pzlzyam Dumgiiz of
Minjur Town panchayat”. The soft copy of the repur wes relezsed on 21 June 2022 272

=

-
i

please find attached the hardcopy of the same. Kindly ecxnoriedge the reczipt 2nd iz

the completion certificate for the same.

Thanking you,

Yours fzuri,

CIRECTOR-CES

%”'3%»,\\;3:2’;-

Encl; Report —= 3 Nos

e eweamy ) g




Work Order

From To

N.Vetriarasu, D.Udhaya Kumar
Executive officer, No.7, Vinayagar Koil Street
Minjur Town Panchayat, Ramana Nagar, Minjur.

Thiruvallur District

Roc. No. 207/ 2022/A1 Dt.22.06.2022
Sub:-  “15th Finance Commision Tied Granrt Allotment lind Installment 2021-
22" - Construction of Compound Wall around the New Resource
Recovery. Park at Eveready Company Nagar S.No0.289/1 in Minjur Town
Panchayat. . Minjur Town Panchayat under the “15th Finance
Commision Tied Granrt Allotment lind Installment 2021-22" - issuing of

notice to proceed with the work-Regarding.

Ref.-  1.Your Tender dated on.03.06.2022
2. Town Panchayat Council Resolution No. 77 dated.22.06.2022
3. Letter of Acceptance Roc.No. 207 /2022/A1 dated.03.06.2022
4. Your Agreement dated -03.06.2022

Fekddekk

Pursuant to your furnishing the requisite Security Deposit as stipulated in ITB clause 30 and signing of
the contract agreement for the work of Construction of Compound Wall around the New Resource
Recovery Park at Eveready Company Nagar S.No.289/1 in Minjur Town Panchayat. .

@ a Bid Price of Rs.20.00 Lakhs, you are hereby instructed to proceed with the execution of the said works
in accordance with the contract terms and conditions. The Contract Period is 45 Days from the date of issue of
work order.

You are hereby instructed to proceed with the execution of the above said work in accordance with the
conditions stipulated as per the agreement. Your attention is drawn to the following specific conditions for strict

compliance:
1. Contract Period: The Contract period is for 45 Days from the date of issue of Work Order to the

successful contractor.

2. Payment Schedule: Part or complete Payment will be made every month by the Executive officer,
Minjur Town Panchayat based on the outturn of satisfactory completion of work in the previous month
and value of work executed shall be determined, based on the measurements and check

measurements by the Engineer in the M.Book.
3. Milestones and Liguidation Damages: The work will have two milestones

In case of Black Topping (BT) Roads, the following milestones have to be met

a. Minimum one third of the value of work should be completed by the end of the 3" month,
and

b. Work should be completed in all respects by the end of the 6" month.

42 Bidder’s Signature
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« The Excutive Officer of the Minjur Selection Grade Town Panchayath, states that
the orders for " Enter Upon Permission " is lying with the District Collector,
Thiravallur District After getting the orders, the Incinerator may be established by
securing funds from Mys. Adani Corporation under their Corporate Social
Responsibility Fund (The funds sanctioned by them earlier could not be utilized), after

getting the Environmental Clearance (EC) from the appropriate authorities "

Shifleweoulled, Slapameenr  oreruauf  rakTyom  blFeiTEmeT
2 WiRSloermeScd srése QFls HSGUITEmERT 6rar. 19286:.2021 -60
02022022 mrefl_L Sitycoruiles &p sramyiorm 2 SsreSliOul (heTers).

" Taking into consideration the aforesaid direction read with the Rules permitting
conversion of Meikaal Poramboke and Mandaiveli lands in the State of Tamil Nadu, we
find it to be appropriate to direct the respondents not to convert those lands for
regularization of encroachment. For other purpose also, conversion of land cannot be
permitted unless equivalent area is identified and earmarked for such purpose. Any
order to be passed for it shall be only after the prior approval of this Court. It would be
by filing a separate application in the disposed of petition, justifying the conversion of

lands and the purpose sought to be achieved, so that the judgment of the Apex Court
referred to above is taken to its logical conclusion "
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TWPORTATION & DISPOSAL AGREEMENT BETWEEN PLASTICMAN AND

! MINJUR TOWN PANCHAYAT

This agreement providing the terms and responsibilities between the parties (hereinafter

referred to as the “Agreement”) is made and entered on 20"
May, §022.

§ ' By and Between |
BABY BALA TRADING CO having its Office at 9/24 AKASH NAGAR , THANDALAM
, CHENNALI, 600128. (Hereinafter referred to as "PLASTICMAN", which expression shall
unless repugnant to the context include its successors in interest and permitted assigns) of the
FIRSTPARTY |

§ And
MINJUR TOWN PANCHAYAT, 29, Bhakthavachalam Street, MINJ UR, Thiruvallur Dist,
Tamil %Iadu - 601203 (Hereinafter referred as “MINJUR” which expression shall unless

repugnnt to the context include its successors ‘in” interest and permitted assigns) of the

SECONDPARTY ... . Fas P
g | MINJUR TOWN PANCHAYAT

e | THIRUVALLUR DISTRICT




tarpaulin and tied up with ropes tightly to avoid any fall off of the material during
transportation. '

5. The First Party reserves the right to refuse or repudiate any waste material that does
not confirm to the conditions mentioned in the Clause 1.1 with no cost or liability

attached.

Indemnity

1. Each Party hereby indemnifies, protects and holds harmless the other Party from
and against any and all claims, suits, threats and demands, actions, causes of
action, liabilities, damages and all costs, expénse's and attorney fees relating to any
representation and warranty made by the other Party pursuant to this Agreement,
except on second party shall indemnify the PLASTICMAN

Limitation of liability -

1. The First Party shall not be liable to Second Party or to his employees in respect of
accident or incurrent of loss as result of the agreement, or any type of special,
direct or consequential loss or damage resulted in the process of transportation of

waste materials to the Co-processing/Recycling unit

Duration of agreement

1. The agreement shall commence 20™ MAY, 2022 and shall remain in force
19"‘May, 2025 or at the completion of the mutually agreed project undertaken by
the Parties

2. The agreement can review and renewed upon the mutual consent of the parties.

Termination of the agreement

1. The agreement may be terminated by either of the parties by giving two months
prior notice to the other party in writing.
2. The Commissionerhave sole power to terminate this this agreement if He/she

finds some deviations from agreement conditions.
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EXECUTIVE OFFICER
/ o | MINJUR TOWN PANCHAYAT
' Proprietor | TLIONIVAL | IR DISTRICT
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Agreement

Fl'()m
01/04/2022
MTS-SaTdhamm3|
Minjur Town Panchayat
Chennai
To
Executive Officer,
Minjur Town Panchayat,
Thiruvallur District.
Reference: Name of work: SWM - Resource recovery Park
segregation Plant Manure to recover the land at Minjur
Town Panchayat.
Sir,

This is to Conform that 1am Mrs.Sardhammal and | havi.ng. aland in the Min.jur

Village Survey No. 90/2 in the address RR Palaya.m Minjur here. I am taking

io-earth/stones/Coarse Soil for my land in the above address for Fhe

f—— b(l)ci: zgricultural acitivity/Road formation/Low level filling/levelling
purpose

tion plant located at Minjur.
from your fg;:f:m th:t [ have taken of bio earth/stones/Coarse Soil from
This is to LO

Your segregation plant.

WEEEY,

@ . r Land Owner Signature
ce '
tive
Ex.ecuT panchayat
minjur istrict



Agroomont o
“1/04/£03
From .- |

Mrs.Rama Thilagamma C/O Magesh Reddlyar
RR Palayam

Minjur Town Panchayat
Chennai

To
Executive Officer,
Minjur Town Panchayat,
Thiruvallur District.
e . ery Park
Reference: Name of work: SWM - Resource 1ﬁ¢°‘; nt?MlﬂlL”'
segregation Plant Manure to recover the lanc
Town Panchayat.
Sir,

This is to Conform that I am Mrs.Rama Thilagamma €/0 Magash Reddiyar

nd I having a land in the Minjur Village Survey No. 86/1A in the acddress RR

? Jayam Minjur here. I am taking Manure bio-carth/stones/Coarse Soll for

- aly d in the ébove address for the purpose of agricultural acitivity/Road

l;?nr:::\rtlimn/Low level filling/levelling from your segregation plant located at

0

zl]:?s]u; to Conform that I have taken of bio carth/stones/Coarse Soll from

Your segregation plant.

(fab W ‘ o (2P0 T S &b
Executive Officer :

L.and Ownor Signilure
' hayat
Minjur Town Panc
Thiruvallur District



